BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNAI)
IN
ORIGINAL APPLICATION NO. 22 OF 2022 (SZ)

ACTION TAKEN REPORT SUBITTED BY ADDITIONAL CHIEF
SECRETARY, LOCAL SELF GOVERNMENT DEPARTMENT/8TH

RESPONDENT
_Index
S.No | Particulars Page No.
1. Action Taken Report 1-2
2. Agreement for sale of Scrap Annexure 8 3-10
3. Consent to Establish Annexure-8(1) 11-14

Report Submitted by Clean Kerala Limited During
January-March 2022. Annexure-8(3)

. Copy of details regarding Segregation/Collection 16.99
' /Disposal of Multilayer Plastic Annexure-8(4)

Copy of Details pertaining to collection and Disposal of
6. Multilayer Plastic from the reports of Brand owners 23-27
during 2020-2022 Annexure-8(5)

Details pertaining to collection and Disposal of

Multilayer Plastic waste- Annexure-8(6)

Dated at Chennai on this the 10th day of May, 2022.

M/s. E K. KUMARESAN
Standing Counsel for State Government of Kerala - NGT(SZ) Chennai Bench




115261524/2022.

Reg (udm“ Dom to=-Door L()Humm m E 1hlnhn ents, 29 ULBs cover 75-100%

0

| /\uron T al\cn Ru)OIL .Snbxm ted bv /\ddnlloml Clm Sccxcuuv L‘SC;D n OA
, ‘ 2"/ (22 of Hon! [)]bVN:( l

"hc‘ wlu‘ .\_smwhl mn lI\(‘ 1p‘|5)[
Cthe l’ldsm Wastc, M

_ _ aging for packaging : of _
_c,onunodllles wllhout u,gjlshauon fron .Celmal Po 1utlon Control Board f

olvin Smle Ulban Devulopmcm Dcpal ments utlm,r :
mdlvxdually or coll‘ectlvely, through Lheu own dxsmbuuon chmnel or thlowh ths

ndod Pnoducex Rcsponxlbllnv as pm
_‘ hn(,s m Suhbdulc 1L As per Clause 10.1 of
_j risier lljj,(_)usqh _l,hu ,o,nlmc_ centralized portal .

Pt
‘::‘
3
=
<
o
e

; 1g "(‘mmcm m‘;l'mllxons are pm\’ldmu_ :
aulhomcd conLon 8 mmdy Han(lm Kf(nma Senafor door to dom u)llulmn of

NOT bmdwu dable waste and lenm,ltsnw wt‘yddblu wastes' 1o registéred
recyclers and non recyclables lm m‘ul tareing aid co-ineineration in coment plant.

As per the Annual report 2020- 71 regarding dom to-door collection in
houscholds, 41 ULBs cover 75- l()()”u, 25 ULBs .cover 50-75%, 14 ULBs cover
25-50% and the rema ining 13 UL l)\ uwu lesy than 25% door (o door collection,

09%%.
21 ULBs u)vu SO-75%, 22 ULBs covers 25509, and remainimg 20 ULBS less

than 25%, collection. There is considerable progeess in the providing ot authorised
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‘Consent/registration of reeycling plant Invoice for commodity; Annual repors
from recyeling/processing units and also of the same from local body and Stgned
Accument issued by recycling specity type and quantity of plastic waste recen e,

“collectors in the State. LS

1018 Material collection ’({"Z\tilli]tzi‘:s Plr(i) \/I’i‘>tl(l l'/()4| JECSOUWC RCCOVU’Y v
113;—1|1z\ge111e1'11. Local Self (h';O\'Cl'l’\;nc;ns'b.‘(Li)g“(‘]‘]:s 'Or‘”(3”‘,b'f(.)dcg’f(kfblc Iwasl«:
Company Limited (CKCL). formed er 1, JS) T G b Clean Beraia
and Private  vemea o €( undq Local Sclf Government Department
S '©oagencies  for the  collection and  movement  of waste 10
vecycling/disposal facilities from collection cenlres/dumpsites. |

(\(i)mpanl\f‘ol]‘tiilfccltii‘;gz:z:::1-;) [Hf:l:')l:l :;‘Y‘f: _']i.‘E;St_ic/(')l,l‘wckr’ rccxclab‘lcs, J(,llc.;zn"v:) I cr;;}a
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SEATIROME er, 2021, a copy of the agreement is submitted herewith as
lf,xhllm' R3(1) and the copy of consent of waste processing unit M/s. Bharath
1~".oly\\-'m*1d,, Gujarath is produced hercwith as Exhibit R8(2). Clean Kerale
Company Ltd. reported that a total quantity of 135.15T of MLP has been
transferred to MRM-Eco Solutions Pvt Ltd. A copy of the report is submiiied
herewith as Exhibit R8(3). Some local bodies are disposing plastic waste through

private agency. A copy of the report is produced herewith as Exhibit R&(4).
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It.is submitted that some brand owners have also furnished reports to the Board.

e
the

e reporis can not be ascertained as the required detalls [hamely place of
action, and local body, Mode of collection and transportation from locad &
and name of each local body and quantity collected for cach local body i

source of generation, quanlity treated in recycling unit, name and addeess of

PR |
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!
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recveling units, and the documents namely copy of action plan submitied to

CPCB. Agreement with local body concerned; Agreement with recycling plant:

irom the producer or brandowners time period during which above wasie
received] were not submitted by the brand owners.

A copy of the Jetter s submitted herewith as Exhibit R8(6). l vom the above. it
cun be observed that elforts have been taken for the collection, treatment ane
disposal of Mult Layer Plastic generated,

a copy of which is submitted herewith as Exhibit R8(S). But the authenticity o’

i
i

Sarada Muralecdharan 1AS
Additional Chicf Seerctary
Local Self Government Department
Government Scoretariat
© Thiruvananthapuram,



‘WHS MRW Eco Solutions Pvt Ltd a company mcorporated under Compames Act 201 3,
_havrng its offrce ‘at. First Floor, ralil Build of ‘Puth
Kakgia(fayal Road, Kozhikode 673586 repr_ erited | . She
referred to asthe “Buyer which expressio 'haN unless it be repuqnant to the_meamng or
con(;ext Ehereof be deemed to mclude its sucr*essors in lnterest and perm:[;t_e.d. -_as_sr_gns)-.of
the ONE PART . » _ . ' _
i:x L AND
CLEAN VERALA COMPANY LINHTED a Company rncorporated under the Compames
Act,!ﬂ 9586 havmg its registered office at State Munrcrpal House, Near Ghmmaya Vidyalaya
School, Vazhuthacaud, Trivandrum-69501 0, Kerala Indra represented by %ri P Kesavan
Narr Managmg Director (heremaﬁer referred toras the “Selier”, which expression shall,
unle§s it be repugnant to the meaning - er context thereof, be deemed to include jts
successors in inferest and assigns)-of the OTHE‘R PART

A 80/115



VRO HTe KERALA

CY 219365

The Seller and the Buyer may be referred to individually as a “Party” and together as the
"Pa_ﬁies", as the context may so require, '

A&

E
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The Buyer is one of the PRO (s) / Agencies, recognised by the Central Poliution
Control Board and is involved in collection and disposal of different Plastic Waste on
behalf of various Producers, Importers and Brand Owners - (PiBO(s). The Buyeris
even engaged in the business of Municipal Solid Waste Management and is also in
Purchase, aggregation, storage and transportation of MLP/OTHER RECYCLABLES.
The Buyer has registered itself under the provisions of the Goods and Service Tax
(“GST") and has its GST registration number 32846NCRI0839KIZA

The Seller is a company engaged in buying and scrapping of MLP/OTHER
RECYCLABLES. The Seller's GST registration number is I2RAFCCSE214N1ZR,
along with the list of all services rendered by the Selier and the carresponding
Service.

The Buyer is desirous of buying MLP/OTHER RECYCLABLES from the Seiler from
different locations acfoss Kerala State.
. YV]'\ %
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“The Seller has agreed to sell MLP/OTHER RECYCLABLES to the Buyer on theterms |
and- conditions set out hereunder based oh the mittal agreement between the B
F’artles ) CORRE RO L

_Arficle i ,—__Su‘b‘i’ect of'the Ac:reeme'nf _—

a.

Artlcle 2 The Ser\nces Prowded

Thls Agreement aims’ at defmlng ‘rhe mam rules technical, oommercral operative and
legal condltlons whloh shall govern the Servrces by the Seller to the Buyer

e _.;

EX

91115

not partners franchlsees 0 J ,'o employees Buyers sub- oontraetors
or agents of one Party are employees Sellers contractors. or agents of the .other
Party nor. do they have any- authont le_blnd the other Party by contract or. otherwrse
‘to-any: oblloatron except ase; ssly_ s_et forth Rerein, Nefther Paﬁy wall iepresent to
‘the contr.—_«ry, _elther expressly, lmplr: ly oro otherwrse ' :

| 'Buyer shall arrange vehlcles for transportlng and labourers fou Ioadlng the materlals;

from CKCL. godowns/RRFs/MCF_s nd meet the expenses for the same

Arttole 3 - The Servaces Prov:ded by the Se]ler

a.

To ensure lhat materials are oolleoted and stored in godowm/RRF/MCF with veh[ole:
access, R _

To inform the buyer about the quantlty avallable for sale from each locatron ona -
tlmely basis. : = : '

To issue invoice to the Buyer on the same day of fifting to ensure  smooth
tlansportalron

Article 4 -Terms of Invoicing and pavniehl.

a.

For the Sales by the Seller after due measurement of the quantity, the Seller shali
raise a sales invaice to the Buyer generated from Tally mcorporatlng all the required

&

()
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details as per the GST rules including HEN Codes as mentioned in Clause B of this
agreement. The invoice shall be raised by the Seller to the Buyer on the same day
the Sale is completed and the Buyer shall be liable to pay the amount mentioned in
the sales invoice within 15 days from the date of receipt of the same. Tthe foliowmg
shall mandatorily be mentioned on the sales invoice —

Buyers' GST No.

HSN code for the goods sold as scrap

Selier's PAN

Seller's GST No.

Seiler's Bank Account details

The Buyer has agreed to purchase MLP/OTHER RECYCLABLES, and shall pay the

Sellevisrsatonsinsaices as per the pricing mentioned betow for each Kilogram of

material sold:

SLNo Description of goods Rafe/KG
1 Multi-layer piastics (MLP) 3.00

List of OTHER RECYCLABLES (Rate/KG)

sl tem Baled | Unbaled | SI torm | Bated | Unbaled

No. Rate Rate -No. Rate Rate
1 | HM 11 7 | 12 { Nonwooven 13 8

2 | CHM Mix 11 7 13 | News Paper . 14 14
3 | PP 21 18 14 | Card Board 8 7

4 Print PP 11 8 15 | BB (Mix Paper) 9 7

5 |LDA1 28 22 16 | Glass Botlle Beer 1.5

6 |LD2 16 11 17 | Glass Waste 1

7 Milma LD 18 | Aluminium Can 82

8 |HDP 24 21 19 | Steel 29

9 Hard Plastic 13 11 20 | lron Scrap 20

10 | Pet Botile 25 17 21 | Cil Cover 7 3

Liquor Bottle
i (Piastic) 23 e

}

Rate for each items per KG as mentioned in the above table ‘List of Other
Recyclables' is subject to revisions from time to time. New items 1oo may be added
to the list as per mutual consent.

The pricing mentioned is exclusive of ali applicable taxes from time {o time. The
Buyer shall be liable to pay applicable taxes on the pricing mentioned by the Seller

in pursuance of this Agreement,
s

/ 8 o ey T Pagé_f’d of B
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.'.The Wﬁggygﬁsﬁg}rees _to' k"

Artrcles Representat{ons Warrantles’and Undertakmqs _ ‘

" _The Seiler/Buyer represents and warrants that (l) :t has the Iega! nght fo enter into

this Agreement and perform; lts obtrga’nons hereunder (i) the performance of its

obligations for Sale/Buy . MLP!OTHER RECYCLABLES to the Buyer/SeIter ‘will not.

vrolate any applicable laws or regulatrons or.cause a breach of any agreements with
any third parties; and (iii) Seiler/Buyer has obtained all regulatory approvals /icénses
to perform the Sen/tces cover y this: Agreement (iv) The: Selier/Buyer shall gbtain
its GST registratson and be complrant wrth ali tax Iaws mciudmg but not irm:ted to
GST.. y - : R

,_onfr_ entaat o a!l so ca[ied conﬂdentral mformatton

-and not io drsciose or mak an

Wormation®). .
he Seller/Buy er-may. have prodticed; obtaingd,

'Iose'-‘such Confi dentlai lntormatron, during

eneralfy known in the’ pubhc _rough no
' whrch rs requrred to be disclosed
y.or court order. The Seiler/Buyer

drrect or zndrrect roIe of th:
pursuant to any statutory j

connectron w:th thrs Agreernent and ror no other pu rpose whatsoever

" The Setier represents that ‘the: products (MLP/OTHER RECYCLABLES/other
. recyclabtes) ‘which are sold. to the_Buyer from the ‘Seller shall stay in :the' sole

Posgession of the Buyer and;: €

the products (MLLP/OTHER RE YCL:A‘BLE_S) to ‘any -other- therd party who s

Seller shalt ot refram the- Buyer frorn further selimg

authomsed to receive such mater:

.as perthe; Provisions contamed inthe respectsve.
Rules arnd Gurde!rnes issued by th Gol /

State Government

The Seller/Buyer sha!l keep th me vahd through out the subs:stence of this

-Agreement and shall bring ta the nottce of the Buyer/Seller any expiry, modification,

Of suspension of any such approvals/ircenses and the injtiation of any adverse action
by the relevant authonty concerned in re!atlon thereto In the event of a breach of
representations, the Selter/Buyer may rnvoke the: right to terminate the Agreement,
notwrthstandrng any other rights to seek for other specific or equitable remedies
inciuding but not limited to m;unctron i

.Ir'respectrve of the soufce of such'
with'this Agreement or through any othier

hereafter except to.the _ex nt that'

a ole!y to “perform “its: oblrgatrons in -

6‘/\0\ A m*%}

93/115



e. The seller has no obligation or_any‘commitment to supply a minimum gquantity of any
materiats. However, in case of MLP the Buyer will only transport gquantity based on
the feasibility of the Iogistécs,' the minimum quantity shall be 8 MT to 10 MT of baled
material from one district (2 locations). In both case prios intimation shall be given to
both parties.

Article 8 — Indemnity, Damades and Penalty

a. The Seller agrees to indemnify, defend and hold the Buyer harmless from and against
any claim, liability, obligation, loss, damage, deficiency, assessment, judgment, cost or
expense (including, without limitation to costs and expenses-incurred in preparing and
defending against or prosecuting any litigation, claim, action, suit proceeding or demand)
of any kindmsohpaaten arising out of or in any manner incidental, relating, or aftributable
to any inaccuracy, breach, or failure by the Seller to perform and observe the
representations, warranties and services described in this Agreement, or arising out of
any wrongful acts or omissions, negligence or misconduct of the Seller, iis affiliates, or
its employees or its agents. The Seller also agrees 1o indemnify the Buyer against any
claims, losses or damages that the Buyer may suffer in the event the Seller does not
comply with any law or statutory obligations, including but not [imited to GST.
Notwithstanding anything contained elsewhere to the contrary, the Seller agrees that if
a remedy at law for any breach of the foregoing covenants be inadequate, the Buyer
may, in addition to any other remedies available, shall also be entitled to apply for
specific performance or injunction either prohibitory or mandatory.

94/115

Article 7 - Term and Termination

a. The term of this Agreement is effective for a period of One Year commencing from the
date of signing of this agreement (“Term”) unless otherwise terminated in accordance
with this Agreement. Upon expiration of the Term of this Agreement, if both parties
wishes to renew this Agreement for a further period of One Year or for such other period,
the same may be done on mutually agreeable terms and conditions in writing.

b. The Seller/Buyer may terminate this Agreement for convenience at any time for any
reason, by providing the Buyer/Selter not less than thirty (30) days' prior written notice.

¢. If the Seller/Buyer defaulis in the performance of any material provision of this
Agreement, the Buyer/Seller may terminale this Agreement upon fitteen (1b) days’
written notice thereof.

d. Upon termination of this Agreement, the Buyer shali stili be bound to perform the
Services and show prool of the same for all products (MLP/OTHER RECYCLABLES)
bought from the Buyer prior to the date of termination of this Agreement.

(S}/\m Lad, ™ b

Poge 6of 8
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e, . The expiration or termination of thrs Agreement for any reason will not rélease either
Party fromany liabilitie's or obtrgati et forth herein which. (i) the Parties have expressly
o agreed will survive any. such explrat:on or termlnatton or (i) rémain to. be performed or

by their nature would be mtehded_‘_to_be apphcable foliowmg any. such expiration or

termsnat:on

Arti_c!‘e 8 - Assignment

o Elther party shall.not transfer or assrgn any of its rtghts or obligations under Agreement
o any third’ party W|thout prtor wr' i consent of the other party

n:‘t'durié'dfc'ﬁoh

C Al The Agre'ément"‘sh'ari be gov ned by the laws - 6f India. The courts in
Thrruvananthapuram sha!l have _h_e excluswe Junsdlctron fo. adjudicate any ‘matter
mvotved hereunder The Ianguage__of arbrtratlon would be Engllsh

..Arttcle 10 Mreceilaneous

4. h‘ any prowszon of thrs Agreeme' t,}rs held by a. Court of competent ;urtsdtctlon to be
-lnvahd VOid or- unenforceable the_ _emam[ng provrsrons shall continue in ful[ force and
'effer‘t - : L .

“b. This Agreement along with the Schedules hereto embodies the entire. agreement and
understandlng of the Parties: hereto and supersedes all prior or ‘contemporaneous
written: or .oral commumcatrons or arrangements between. the Buyer and the Seller
'-regardmg the suoject matter hereof ' | :

-G, The farlure of elther Party to msrst upon the performance of any of the terms, covenants,
or condrtrons of thts Agreement or to exercise any right hereunder, shall not be construed
as-awaiver.or relinguishmentof the future perforinance of any rights, and the obligations
of the Party W|th respect to such future performance shall continue in full force and effect.

d. ThIS‘ A‘greem_en_t. may be e_xec_uted i'n__on_e o_r'mOre. counterp_arts each of Wh_ich shall be
- anoriginal and all of which together shalf corstitute one and the same instrument. .

b

Page 70f8

95/115




(©

IN WITNESS WHEREOF, the Parties hereto have executed this Agreement as of the day
and year first set forth above.

Buyer: Seller: o . .
/ Z i -

MRM Eco Solutions Pvi Ltd Clean Kerala Company/Limited

% Authorised Signatory : Authorised Signatory

E Name: Shahid MK Name: P Kesavan Nair

f Designation: Director Designation: Managing Director 96/115

.

Clon .:.farza'gialg Dfrectelr .

Claa; -:eraa:—: (_:olmpany Limited
cipal Hovse

.......

WM1/167/2022-LSGD

(Shﬂ{ Zl/("C) N k’—
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31 Trade EMTuent Pisposal Oulet Canditions: Industey shadl )
| for pi;mln“..“

-’1..“
factar presises. the remfed Efflucat shall be reuscd/recycled or usee
the factory premiscs.
T . , . & L i gt pank /s k P SYSIC
34 Sewnge Trewwmes?/20k2e86011e efMuent shall be disposed off through hL‘P-“L.lf"“JU??\ﬂ mies ™8/115
(o conforn 10 the fallowing standards. '
Yess than 20 mgd)
fess than 30 mgdt

minimum 0.5 mg'l

BOD (& days at 200.C)
Suspended solids
Residual Chlorine

3.5 The unit shall nat manufacture s’ingie use plastic ems.
3.6 The unit shall comply with the DMC amended Bye-laws vide No. DMN/DMC/BYE
LAWS/02/2021 dated 11.06.2021.

4. Congditions under Aly Act:

4.1 The following shall be used as fuel in cmmizsion causing instatlation

[Capacity kF.HL‘L lQuam‘m' E

B

S

Unstalled Utitity

4.2 The Nue gas emission through stack attached to cmmission causing installation shali conform t

the following standards:

Fuct to be \i’«:rmixsibir Limit
used

Capacity Stack heigh
' in Metfer

Sr. Stack {Stack
Mo No. attached to

43 The concentration of the following parameters in the ambient a1 within the premises ol t

industny shall not execed the limits specified hereunder:

ﬁ’nmmcter (Pcrmiwih!t\ Limit \
haru’culutc Matter(size less than 10m) ar PATHO pe/md 100 (24 hours average) |
{_H_;\_rflfuf:tic Mater(size less thand. Sum) or PM2.5 Al__lgj'_llj_i___,_m.k‘_ﬂ_*('lﬂ hours average) \
L(‘J,\'i({cg of Nitropen!INO2) pe/imns ___mw__#___,__*___,m,__*s‘i(] {24 hours avernge) \
M@pf&x!phur (S02) pa/mid IR 180_(24 hiours average) B
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5.6 in case of frilure (0 comply withany of the cdnsent eonchtions, the consent arder tisue to you

srancls aotomatically revoked without any potice i thas hehad),

<7 [fall the wachineries listed in the praject repor pee nel i“"“‘”‘-'d-“i‘“_’"_“.-l-.“-’-""l comuent shiall not be
prnnted,

S8 The todusiny shall comply wath Waler (P revention wid Cuongral ol l'tfl_”‘,!‘_".‘”')-‘-—'L'"" Act, TUTT, and
cuhiit mrenthly Cess retnrns as contemplajed in the Act, in the prescribed Torm,

(i',U The .1;~.[1'Iic:mi shall comply swith the notilied stundards under i:-_n‘-'iiﬂ’ﬂ”‘ﬂ_.m"1"‘““—"’-“””) Awt,
1_':3;\‘(1.

7.0 “The applicant shall comply with any and al) the totes of 1Mastic Waste {Management and’
Handling Y Rules, 2011 dated 4, 22011,
T R WM1A187/2022-LSGD

8.0 The 'up_‘p'li'n:an'l shall nol manuficture any productsawhich atirels BIA notification datedt

14.9.2000 &

9.0 11 the unit generates l_a:lmrdmas waste during the nmmlfncluring__p.r_n_c__css'ill shall be disposed otf
seichiifically to the CHWTSDF, The unit shall obiain CHWTSDF membership also.

10.G Thc unit shall submit Eovirenmental Statement Form - V' by the 30th day of Seplember every
year, duly centified in preseribed format to the 'CC DD & DNIL

Leferd ST
‘ e

L L3

Member Secretany

Poltulion Control Commitics, .

Daman, Div and Dadra & Nagar Tave [P

i
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Agreement
Door:to ! : . p ! . N
door 1t Yes - multilayer | i Yes,  Collect| Collected with if yes,
I o 1Y packs: - lquandit]. . ed ‘waste : dispesal | specily the
collectl o Lquantity 0 T ) . : ) .
s | onof it other of malti | -Coilected | yof waste | handed if other, facifity quantity
. | Dist R [V T lavar. | @longwith { mixed r. MCFs/" |transfe] averto | specifythe | suchas disposed Remarks
No. segre specify - Jayers |7 CF Yy : :
.. ; B R mixed: wasta rred to | {CKC Lid! name cement through
-ated: _plastics | : - .
vaste collectad!” waste . icollect| (McFs/ other plant cement
o2 ’ {YesiNoj ed’ RRFs} | . .agency) obtained piant
done : : :
S [Yes/Ho)
A
PT; 315kg/da
15 Yes. NA 15KG/day. [Yas ¥ MCF  [CRC NA No HA
18 ves NA 20000 Mo N Jor1 10000 8000 o nA
4 vas HA 2ton” N6 na Lton fiton . |na No MA
18 B
19
20 fyes NAS Yas 3ton . 3o e Mo MA -
21 .
| ...wrn.. [ ST 300KG/D . .
22 g YES NA IOUG/DAY [Yes AY YES [CKC. T v {MA Mo NA: 42042022}
23 - ves: s, -~ |:15ke/oaY.Ino Na, ves ek [mact Mo NA 02-05-2022
24 B i
! ] Aton.per ) .
25 yes NA - -month [No NA Yes. {Greentech Greentech No
28 ves na 7.6ton Mo “yes  |CKCL na No na
) ey : 1{MCF), 1
27 ¥ lyes ‘:xm.ch NA 536 lves 1533 [{ARE) ves  1CKCLid N No wla
28 . = |
: . m | c Eco Graen Pwt
28 Yes xzm ONinA MNA No NA Yes - [Other aganey |Lid - Mo M3
W. o o MCF -1,
30 yes HkS W L) SOkg  ives 110kg |1 mef, 1ReF | RRF-1 |cke lid Na No 3
R - - : MCF-- 1,
31 IDK . ¥es il CRAF-1 |CKC Neg” No

3z
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.- . R ! A . Agrezment
Doorto|. . : - . .
i ifYes, ] Collect| Collzcteg with- If yes,
R . Guantif ed waste. | disposal { specify the
sl - HKS.0r “yof . waste ! “handed If ather, quantity
: Zo. ULBs - other | < mixed':” MCFst transfe|  overto -iispecify the.| suchas | disposed Remarks
N ’ “agency’ ad: mixed " Lwaste [ "RRFs dreed ta| (CKC'Ltdi - name cament. | through
{7 i (YesiNo) " waste | collect| (McFsi| . other slant. cement
: . {Yes/No) ed RRFs) ] agency) oblained plant
i : {YesiNo)
40 HKS: - {NA . fves 15ke/day. [Yes . 1770 1-1f MCF iotherageney - lidesl plastics.  |No HA
41
.. R : e R S . L BOOKe/ | .
42 Perumbavoor Yes | HKS |Na No MA 0 |Yes day 1L WCF [Other Agency {Thiruvenamy
43 Picavam- 7 Bes -l ehess wa o qNe o Ma  fves | | 1pd 1 ves lexe a ne Na 01-04-2023
4q | Thrikkakkara: L o 3 . B . . .
45 f. - . Thrippunithura -
i A ] - . : : MCF 1,8RF : :
» L o.um_,mxxc&. - HKS.  1MA NG STNA Ne L NA. L MCF JEXCL ECOGREEN . |No . ] A
: 47 Chavakkadu Mol Mas g Y oNa Clmiera MCE  [Other Agency |Kenary . lno MA
48 Guruvayoor. YES ] o HES . iNA No < NA - |we CNA ¢ |MCFLRRFL] - MCF - fOther Agency |ECO.GREEN No HA
: . : i o o |MCES3,RRE] | :
i . : : 1, Minj MCF-
48 Irinjatakkuda 18138 - 83 Yes ‘300Kkg/day {Ho NA |4 M fves Na Mo HA
; ) 3 . Ch ' 2IMCF, 2 -
50 Kedungaliur 17350 x_aum% NA Yes 250 kg/day [No NA  |RRF MCF |NA NA N ns
. . Tl 350kg/ | 2MiCF, 1 .
51 Kurnamkuiam i <nm. Ixmw NA Yes Day No N&" {Raf MCF  {Cther Agency |{NA No NA
= -
W IMCF, 1
.mN S.m&mxxm:ozmé Yas 1xm41|. NA Yes 40 Kgfday {No NA_[RRF wMCF lYas No MA
=T -
53 C.T.Mangaiam =
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. ) Agroement :
. - if.Yes, Collect] Collectad with If yes,
R quantit| . ed - -disposal | specify the
coflecti . ol IS L . 1 \
s : oniof | HKS or. -1y of o | Noof . T waste. ) . {if other, facilily: | guantity
za. ULBs: - other: J:mixed:{ MCFs/ -|transfe to._|-specifythe. | - such a5 | disposed Remarls
- ST agency  L-waste. |- RRFs rred:to [ L7 'name: .| cement through '
b SN collect - | (McFsff aths L S plant cement
ed RRFs) | -agency} obtained plant
. {YesiNo)
500kg/da |MCF 3, RRF : . : Green Care £co :
70 Thirurangadi I : MCF- . |Other Agancy [Salutions’ No MA 02-04-2022
T =
71 Vatanchery 02:04-2022
72 Feroke Ves Yes Maten | 1 Yes [ves  lnia Ho: NA 01-04-22
-JOTHER
) . AGENCYECOG
73. Koduvaily Yes. " CHKS- - g Yes Yes 450/day {1 MCF Yes |UARD. S Ha Mo NA
‘ QTHER."
. L . RS ; g oo [aGENCYECOG B
74 Kayilandy: |yes: HES: - INA: Yas 27/KG . [No . NA- | IMCF,ERRE [ YES . [UARD™ .\ .- {ECOGUARD o Na 02-4-2022
R : o R e o CONARI .
. cdfee Lan i s - co e . 210kg/fdal . ; ABVANCED, . - :
EN .. iqxxms.. Yesio o | HKS WA Yes. : 40Kg/day: [Yes ¥ . lIMCE - YES - POLYMERS NA 0L-04-2623]
) 350kg/da OTHER i
78 - Payyoli ; 1 MCF YES - [AGENCY- - [MATURE GUARD fvo N 0i-0a-202)
77 m.ma.m.p.z.cxmﬂm..
78 Vadakara '
78 . [Kelpete i
86 | WY |Mananthavedy <mm._snw
81 Sulltianbathery 2757T.|1IMCF 1.8 Yay M fCxe NA
o tAninoor .
83 bty -
84 xn.o.ycvmum_.:um Yes : :_G. zb Yes L5T Mo No 2l Yes |ves Nirmal 8harath ka NA 01-34-2022
85 Malkanniir YES: i HES [N Yes 506 |No IMCF2RRF|  YES  |CKC ‘ho NA 01-94-2022




o
-
—
-
o0
<
-

TE0E-$0-T0 oH oN an S3A]  S3A AYHT SO 1% AL AVA/DHQOT 520 Wi S3HH Ak WZIRMYS 5
Q/93802
TZ0T-b-1 N on sa{sRpu] S3AI S3A | dwdiGawt) A saA| Aep/3H0TT saA wH| sS4 | S3A poBelesey| 26
033 WRUOARIY Y ep/3NooE
TTOT-pO-20 N EY VN S3A] 534 duy oN Wil SdH 584 pebueyuey v6
T'30W 7
VN X FIVVLINYHD SIAL S34 JUUT'IIWT] O%000T ON[ 930001 oN i S3H s34 zqLuasediey 05
HIYHVHE
TridiN
TEOT-E0-20 Wi on HivyivHE ASNIDV] s34 T i aN SBA[  HLvHYHE §iH €34 AISSBIBUSL 68
ITWYIN HIKIG LRI
L0710 i EIY uonnjes 033 [V EH 1i2u0) 5t SAA] BUDL S0 53 vl SaH N weindepueyaas #3
SUOA LBRIG ELERAE Il
N oN $a1SRpUL 0933 TN 534 T “AeprEy 594 Y 53 7Y 330 [EX inuuzhhag 17
WEUDANRY | faisled
0
0]
[43)
-
(onfsan) N
jueld pauvieiqo S {foualbe |{sJdny pa {on/saA) anop
& palzaon 21F8M
udwe jueld ~ Jallo 1529 128ij02 FSEM 4 {onisaA)
ybnoag; uawen Buweu P11 MDY (eI pan ] sqyy | aises poxIW mu:.mm_ pa Aauabe ﬂnws .
sytEway pasodsip seyons | @ :.f..fuumm 01JdaA0  jajsueal| JSADW | pEXIW | yum Buoje arel 1eBaibas .._Eumaw lagio ia.fas £gN o.w,h
Auenb LSTHET) .W.ﬁo ] papuRy | 8)SEM | O ON ok pa122}}02 m.:E so syoed 2 Ao R YR ko o ‘s
ay} Ajoads | |esodsip [ISTM pe yvend syoed _:Em:c afennw f2aie3
‘sak §| Yum PIDICT 198102 ‘saj g | Jekemnu | oA Jeop
' wawazlBy 811600
Wi oN Lenuy BYPa) 534 431 T ON oN VN o M AR 534 nuad a3
TIBVLIYVYHDY
HIvYvHE
TN




6055640/2022/LOCAL SELF GOVT. (W)

EXIHIBIT R8-5
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o

Détails pertaining to collection and dispdsal of M_tfl.l‘t.i.Lay_cr Plastic from the reports of brand owners during 2020,
C 2021, 2022
s Month
R Type of and year
Date of W_agff; | Place of piastic Qty in Mode of -
No. | Brand Owner Managing - | - . : of .
report Awency Collection | ‘wasle T disbosal Collection
EF y-... o collected P &
o ' Recycling |
1 Amazon Seller | 03.10.2020 | Shakthi - | Kerala MLP 15 Not May 2020
Services Plastic - - : known
Private Ltd Industries : _ - : _
2 | Adani Wilmar | 15-01-2022 Rapidue " | Xerala - MLP 5650 | Not. |Jan-2022
. e PvtLd oo o o
3 | Bayer Zydus | 15-01-2022 | Rapidue. | Kerala - *| MLP =~ | 0.020 “Not Jan - 2022
Pharma Pvt. Technologi. | : 1 known '
Lid es Pvt Ltd’
4| Bayer 31012022 | Rapidue .| Kerala | MLP 7100 | Not Jan - 2022
Cropscience Technologi |~ - | - known
Limited es Pytlid | . 4 f
5 Cipia Ltd 15.01.2022 Shakﬂu Kochi - 1 MLP 17.54 | Not Dec-2021
" | Plastic - : - known
Industries .
6 | Colgate 04.10.2020 | Shakthi™ - [ Kerala .. | MLP [ 2536 Not May 2020
Palmotive Plastic - ' known
(India)Ltd Industries .
7 1 Colgate "13.11.202 | Shakthi = | Kerala MLP 50.28 | Not Sep-2020
Palmolive 0 Plastic |+ known
{India)Ltd _ Industries o
8 | Colgate 07.12.2020 | Shakthi . | Kerala MLP 5018 - | Not Oct-2020
Palmotive Plastic - known
(India)Ltd Industries _
9 | Colgate 25-12-2021 | Rapidue: . | Kerala 1+ MLP 14.780 | Not Dec -2021
Palmolive Technologi } known
india Ltd- es PveLtd .
Harsh ‘ ] : .
10 | Colgate 26-12-2021 Ra‘pidu:f":__-'-_ :':.';.'Ker_ala . MLE 12900 . | Not Dec -2021
Palmolive Technologi | - known
India Ltd es P\Jf_t Ltd _
11 | Colgate 29-12-2021 | Rapidue. | Kerala | MLP 11.860 | Not Dec -2021
‘| Palmolive Technologi .. - : known
India Ltd es Pvt Ltd-
12 | Cotgate 19-12-2021 | Rapidue .| Kerala | MLP 0.240 Not Dec -2021
Paimolive Technologi | - ' ' known
India Ltd es Pvtltd |
i3 | Colgate 15-01-2022 | Rapidue - | Kerala MLP 12.860 | Not Jan - 2022
Palmolive Technologi | .~ known
India Ltd es PvtLitd:-
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I4 | Colgate 19-01-2022 | Rapidue Kerala MLP 11.78¢ | Not Jan - 2022
Palmolive - Technologi known
India Ltd es Pvt Ltd
15 | Colgate 20-01-2022 { Rapidue Kerala MLP 15320 | Not Jan - 2022
Palmolive Technologi known
India Ltd es Pvt Ltd
16 | Colgate 22-01-2022 Rapidue Kerala MLP 16.640  § Not Jan - 2022
Palmolive Technologi known
India Ltd , es Pvt Ltd
17 1 Colgate 22-01-2022 ; Rapidue Kerala MLP 16.380 | Not fan - 2022
Palmolive ‘ Technologi | known
India Ltd es Pvt Ltd
18 | Colgate 25-01-2022 | Rapidue Kerala MLP 11.480 | Not Jan - 2022
Palmolive Technologi known
India Ltd es Pvl Lid
19 | Dukes 19-12-2021 | Rapidue “Kerala MLP 0.765 Not Dec -2021
Products India Technologi known
Ltd- Ravi es Pvt Ltd
20 | Dukes [9-12-2021 | Rapidue Kerala MLP 3.910 Not Dec -2021
Products India Technologi known
Ltd- Ravi es Pvt Ltd
21 | Dukes 19-12-2021 | Rapidue Kerala MLP 2.390 Not Dec -2021
Products India Technologi known
Ltd- Rawi es Pyt Ltd
22 | DS Spiceco [5-01-2022 | Rapidue Kerala MLP 0.210 Not Jan -2022
Pvt Lid Technologi known
es Pvt Ltd
23 | Dukes 15-01-2022 | Rapidue Kerala MLP 4.548 Not Jan -2022
Products India Technologi known
Ltd- Ravi es Pvt Lid
24 1 Herbalife 10.07.2020 | GEM All Kerala | MLP 0.052 Detafls | Jun-2020
[nternationat Enviro not
Endia Pvt Lad. Manapeime given
nt Private
Ltd
25 | Herbalife 10.07.2020 | GEM All Kerala | MLP 0.052 Not May-2020
Internationat Enviro known
fndia Pvt Ltd. Manageme
nt Privale
Lid
26 1 Hindustan 25-01-2022 | Rapidue Kerala MLP 18720 | Nat Jan - 2022
Unilever Technologi known
Limited es Pvt Lul
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27 Hindusf_an 26-01-2022 “Kerala MLP 14220 | Not Jan - 2022
Unilever ' Technologi : known
_ _ Limited L es PutLid |- .
28 | Jyothi Labs | 05.01.2022 | Shakthi " | Kerala . | MLP 87.053 | Not Nov-2021
Ld Plastic R : known
. Industries | o
29 | Jyothi Labs 15.01.2022 | Shakthi = | Kochi - MLP 96.059 | Not Dec-2021
1L ' ‘| Plastic ' known
_ In__dgstries g . Lo
. 30 Jyothi Labs 15.01.2022 Shak{hi_ .| Kochi MLP 7.21 Not Dec-2021
cfLd o ‘ C | Plastic o] = ' kriown "
1 © | Industries - |
31 | 'Oreal India | 08.10.2020 { Shakthi.® = Kerala - | MLP 7.92 Not = | Aug-2020
Private . Plagtic : ' t known
Limited _ Industries . - :
32 [ Mondelez 12.01.2022 | Shakthi - | Kochi | MLP 10653 | Not | Nov-2021
Tadia Eood;. Pl?sﬁic S T known
Pvt Ltd. - Industries :
33" | Mondelez. 12.01.2022 | Shakthi © | Kochi MLP 100.7 Not - | Nov-202]
'| India Foods Plastic. . Co known ‘
PvtLtd, . : Industries. o . . S :
34 | Mondelez 12.01.2022 | Shakthi ~ } Koyilandy | MLP 5.83 Not | Nov-2021
India Foods Plastic. . | - known
| [ Pvtid. Industries |
35 | Mondelez 15.01.2022 | Shakthi Kochi- - | MLP 55.29 Not Dec-2021
India Foods Plastic . ' known
PvtLtd. Industries _
16 | Mondelez 15.01.2022 | Shakthi =~ | Kochi - | MLP 175.18 | Not Dec-202)
India Foods Plastic - known
Pvt Ltd. .| Industries
37 | Mondelez - 09.10.2020. | Shakthi = | Kerala MLP 150.72 | Not Aug-2020
1 India Foods Plastic . o ' known
Pvt,Ltd. . quustries ' _
38 | Mother Diary | 05.01.2022 | Shakthi | Kerala MLP 0.56 Not Nov-2021
i Fruitand - | Plastic - o known :
Vegetable Pyt Industries .|
L _ SR
30 | Nutrica 10.10.2020 | Shakthi Keralu MLF 2 Mut Aug-2020
[nternational Plastic ‘ : known |
Pvt Ltd Industries |
40 | Patanjali 19.10.2020 | Shakthi | Kerala MLP 8.75 Not May-2020
Ayurved Ld Plastic . known
Industries <
4] | PepsiCo India | 04.11.2020 | Shakthi | Kerala MLP 289.746 | Not Oct-2020
Foldings Pvt Plastic known | '
Led Industries
42 | PepsiCo India | '01.01.202 | Shakthi Kerala . .| MLP 50.42 Not Nov-2020
Holdings ! Plastic - known
Pvt.Ltd Industries -
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43 | Procter & Shakithi Not
poole HOme | 24082020 | B b | ML | 163.98 | MO | June-2020
roducts Pyt Industries
Ltd.
44 | Procter & Shakthi Not
g‘;‘g‘ﬁé‘fﬁfsze 24082020 | 7O | pataidad [ MIp | 14741 | K0O9R e a000
45 | Procter & 24.08.2020 | Shakthi Palakkad MLP 9.999 Not March
Gamble Home Plastic known 2020
Products Pyt Industries
Ltd.
46 | Parle Products | 15-01-2022 | Rapiduc Kerala MLP 0.009 Not . Jan -2022
Pvt Ltd Technologi known
es Pvt Ltd
47 | Prataap 03.02.2022 | Paperman | Kerala MLP 11.04 Details ; Feb 2022
Snacks Ltd Environme not
ntal given
Solutions
Pvt. Lid
48 | Prataap 28.02.2022 | Paperman Kerala MLP 6.82 Not Feb 2022
Snacks Lid Environme known
ngal
Solutions
Pvt, Litd
49 1 R B India Pvt | 09.10.2020 | Shakthi Kerala MLP 30.12 Not Aug-2020
Ltd Plastic known
Industries
50 i R B lindia Pvt | 09.10.2020 | Shakthi Kerala MLP 50.12 Not Jul-2020
Lid Plastic known
[ndustries
51 | R B India Pvt 17.10.2020 | Shakthi Kerala MLP 50.12 Not Aug-2021
Lid Plastic known
[ndustries
52 | RPJ Life 05.01.2022 t Shakthi Kerala MLP 3.066 Not Nov-2021
Sciences Ltd. : Plastic known
Industries
53 | Sanofi India 23.10.2020 | Shakthi Kerala MLP 25.12 Not Oct-2020
Limited Plastic known
tndustries
54 1 Sanofl India 15.01.2022 | Shakthi Kochi MLP 32 Not Dec-2021
Lid Plastic known
Industries
55 | Sony India Pvt | 15.01.2022 | Shakthi Kochi. MLP 0207 | Mot Dec-2021
Ltd Plastic known
Industries
56 | Samsung India | 15.01.2022 | Rapidue Kerala MLP 4.812 Not Jan - 2022
Electronics Technotogi known

Private
Limited

es Pyt Ltd
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Tata

| Consumer
Products Ltd

13.10.2020

WM1/—LSGD

Shakthi
Plastic

Indusaies |

' K,erala

MLP

Not
‘known

1 Aug-2020

118115

58

‘Tata Unistore

Lid

10.01.2022

Shakthi
Plastic

Industries

- Kochi

MLP

0.029

Not

known

Oct-2021

‘59

1 Varun

Beverages

| Limited

06.07.2020

GEM

Ltd -

Enviro L
Manageme
nt Private *

All Kenala

MLP

460

Details

not

| given

Jun-2020

05.01.2022 -

Shakihi
| Brstic |
Industries | | '

Kerala

1.08

§ Not

known

TNov21

5 1 |
| Wellness:

Products Ltd

4 05.01.2022

Plastic
Industries

Shakthi ..}

‘l'K_erala

MLP

[0.032

Not
known

Nov-2021

62

,;'Hy'g_ie'n_,i_c
| Research -
| Institute Pvt

Ltd =

19-12-2021

es PvtLtd

Rapidue
Technologi
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